ABSTRACT

HIGH LEVEL COMMITTEE - Constitution of High Level Committee under the
Chairmanship of a retired High Court Judge Justice Thiru. A.K. Rajan to study the
impact of NEET on Medical admissions - Orders — Issued.

HEALTH AND FAMILY WELFARE (MCA-1) DEPARTMENT

G.0. (Ms.) No.283 _ Dated:10.06.2021
Heua ahHLLD,
MEUBTE LTS 27—10 BT6T
Slmeusiemeurt gevor(h 2052

Read:
Hon’ble Chief Minister's announcement No.232, dated 05.06.2021.

ORDER :-

The Hon'ble Chief Minister of Tamil Nadu has made the following
announcement:- '
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2. Accordingly, the Government hereby constitute a High Level Committee
under the Chairmanship of a retired High Court Judge, Justice Thiru. A K. Rajan, along
with the following officials as members:-

(a) Justice Thiru A.K. Rajan - Chairman

(Retired High Court Judge)
(b) Dr. G.R. Ravindranath - Member
(c) Dr. Jawahar Nesan - Member
(d) Principal Secretary,

Health and Family Welfare - Member
(e) Principal Secretary, School Education - Member
(f) Secretary, Law - Member
(9) Principal Secretary / OSD,

Health and Family Welfare - Member
(h) Director of Medical Education - Member
() Additional Director of Medical Education /

Secretary Selection Committee - Member Secretary / Convener

3. The Terms of Reference for the Commission shall be as follows:-

a)The High Level Committee will study whether the National Eligibility-cum-
Entrance Test (NEET) based admission process has affected the socially
backward students in the past few years. If it has affected them, then the
Committee will study the issues involved and suggest alternative admission
procedures which would benefit all students, the feasibility of implementing such
alternative admission procedures and the legal steps to be undertaken to
implement such fair and equitable methods.

b)The High Level Committee to submit its report to the Government within one
month. :

c) The Director of Medical Education and the Additional Director of Medical
Education / Secretary Selection Committee would make necessary official
arrangements i.e. Staff, Infrastructure, Vehicle etc., needed to the Chairman of
the High Level Committee.

d) The Committee can be a first class Committee for the purpose of TA / DA and
sitting allowance and that all the expenses shall be charged under the Personal
Deposit account of the Selection Committee.

e)The Member Secretary will organize and convene the Mmeetings as and when
needed.
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4. The Director of Medical Education and Additional Director of Medical Education /
Secretary Selection Committee are directed to provide the required details and make
necessary arrangements for convening the meeting from time to time.

(BY ORDER OF THE GOVERNOR)

J. RADHAKRISHNAN

PRINCIPAL SECRETARY TO GOVERNMENT
To
Hon'ble Justice Thiru. A.K. Rajan, Retired Judge, High Court of Madras,
- No.5 (S-79), 16" street, Anna Nagar, Chennai-600 040.

Dr.G.R.Ravindranath, 41, Chavadi Street, Pallavaram, Chennai — 600 043.
Dr. L. Jawahar Nesan, No.63, North Car Street, Sirkali, Mayiladuthurai District, Pin-609 110.
The Principal Secretary to Government, School Education Department, Chennai-600 009.
The Secretary to Government, Law Department, Chennai-600 009.
The Director of Medical Education, Chennai-600 010.
The Additional Director of Medical Education / Secretary, Selection Committee,

Chennai-600 010.
The Pay and Accounts Officer, Chennai- 600 035.
The Accountant General, Chennai - 600 018.
Copy to:
The Chief Minister’s Office, Chennai-600 009.
The Special Personal Assistant to Hon'ble Minister (Medical & Family Welfare)

Chennai — 600 009.
The Special Personal Assistant to Hon’ble Minister (Law), Chennai — 600 009.
The Private Secretary to Principal Secretary,

Health and Family Welfare Department, Chennai-600 009.
The Private Secretary to Principal Secretary / OSD,

Health and Family Welfare Department, Chennai-600 009.
The Health & Family Welfare (Data Cell) Department, Chennai — 600 009.
Stock File / Spare Copy.
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